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(IV) Involve the community for long-term 
sustainability of the programme. 

PFA ACT: 

The State Governments were requested to send 
detailed comments on the recommendations of the Task 
Force. 

BLOOD BANK: 

The State Governments were urged to initiate 
appropriate action on the judgement of the Supreme Court 
on Blood Bank and send their action taken reports for 
submission to the Supreme Court within the time limit 
prescribed. 

Regarding ~trengthening of Drug Enforcement 
Machinery. the State Governments were requested to 
convey the concurrence to sharing of expenditure with the 
Ministry of Health. 

Regarding Cholera. the State Governments were 
asked to report the incidence of the diseases in the revised 
proforma circulated by the Central Bureau of Health 
Intelligence under the Directorate of Health Services. 

[TranslatIOn] 

Ayurvedic medicines 

1423. SHRI RAM PRASAD SINGH: Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether any Ayurvedic medicines have been 
formulated which are used as pain killers and for the 
treatment of Insomnia. 

(tl) If so. the details thereof; 

I C I whflther incentives are prOVIded by the 
'iovernment tor conductmg research on the Ayurvedic 
r;h:dICIflCS so as to prOVide and facilitate cheaper 
,11()(IICInC'S to the POOl people of the rural areas; and 

,di If so, tho details of the aSslsta!1Ce provided to the 
fl'lvatc sector dUring the last three years, year-wise. 

THE MINISTER OF STATE IN THE MINISTRY OF 
Hf AL TH AND FAMILY WE:L FARE (DEPARTMENT OF 
INDIAN SYSTEMS OF MEDICINE AND HOMEOPATHY) 
(SHRI PABAN SINGH GHATOWAR) : (a) and (b) There are 
numtK'1 ot Ap.Hvcdlc mediCines which are used to relieve 
pam C1!)(] rndlKlge H1somn:a The lIst of such drugs IS 
glverl :n !1l0 C! Iclose,j stdtement. 

(e I Mtnlstrv of Health has established Central Council 
tor nc!:>e<.'ll ctl II) Ayurveda and Siddha (CCRAS) to conduct 
res{larc.I •. 

TIllS counCil IS entlrelv tunded by Govt. of India. 

: d j Ministry as well as CCRAS IS not funding any 
rosearcn In private sector. 

STATEMENT 
List of AyurvecJic Medicines used to Reiterate 

COMPOUND FORMULATIONS : 

1 , Vednantak Rasa 

2. Sirah Sula Vijra Rasa 

3. Sula Gaja Kesari Rasa 

4. Sirah Sula Vati 

5. Vantakulantak Rasa 

6. Mahayograj Guggulu 

SINGLE DRUGS : 

1. Guggulu 

2, Suddha Kuchila 

3. Rasna 

4. Lasuna 

5, Hingu 

List of ayurvedic medicines used for insomnia 

COMPOUND FORMULATIONS : 

1 , Nidroday Rasa 

2. Sarpagandha Vati 

3. Sarpagandha mishran 

4. Tagaradi yoga 

5. Vijaya Vati 

SINGLE DRUGS: 

1. Ahiphena 

2. Tagar 

3. Sarpagandha 

4. Jyotismati 

5. Vaca 

6. Vijaya (Bhang) 

[English] 

Inter-linking of Rivers 

1424. DR. K. V.R. CHOWDARY : Will the Minister of 
WATER RESOURCES be pleased. to state : 

(a) whether the Government have estimated the cost 
ot ,nter-linking of vanous peninsular and Himalayan rivers; 
and 

(b) if so, the details thereof. separately? 
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THE MINISTER OF STATE IN THE MINISTRY OF 
WATER RESOURCES (SHRI P. V. AANGAYYA NAIDU) : 
.(a) and (b) Yes, Sir. Very approximate cost of inter-linking 
of the various Peninsular Rivers and Himalayan Rivers as 
worked out by National Water Development Agency 
(NWDA) may be around As. 2,30,000 crores including 
Power Component. However realistic cost estimates will 
be known only after all the feasibility reports are 
completed. The prefeasibility Reports of all the 17 links 
under the Peninsular Component and 5 out of 19 links 
under Himalayan Component have been completed. 

Some Feasibility Aeport have been completed in 
1994-95. Their cost estimates are given below : 

1. Ken-Betwa Link 

2. Pamba Achankovil Vaippar 

Link 

3. Par-Tai-Narmada Link 

- Rs. 1988 crores 

- Rs. 3469 crores 

- Rs. 1398 crores 

Hepatitis 'B' virus 

1425. SHRI VIJAY NAVAL PATIL : Will the Minister of 
HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether as per World Health Organisation. the 
Hepatitis 'B' virus infaction has caused more deaths than 
by the AIDS infection; 

(b) if so, the deaths resulted In India during last two 
years from Hepatitis 'B' virus infection; and 

(c) the steps Government are taking to alert people 
from this dangerous infection? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
AND MINISTER OF WATER RESOURCES (SHAI A.R. 
ANTULAY) : (a) Yes, Sir. 

(b) The total number of deaths reported due to Viral 
Hepatitis by the States/Union Territories are as under : 

Year No. of deaths reported 

1994 1112 

1995 540 

(Report from 28 States/UTs) 

(Provisional report from 25 State/ 
UTs) 

(c) Since Hepatitis B Virus infection is often caused 
by infected blood or syringes and intimate contact with 
infected persons, measures to avoid this are being 
constantly published through the media. Health education 
folder on prevention of Jaundice has been also prepared.' 

Revamped Public Distribution System 

1426. SHRI K. MURALEE DHARAN : Witt the Minister 
of CIVIL SUPPLIES, CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION be pleased to state : 

(a) whether requests have been received by the 
various State Governments to Include some more blocks 
under the Revamped Public Distribution System: 

(b) if so. the details thereof; 

(c) the time by which this proposal is likely to be 
implemented; and 

(d) whether there is any delay in accepting the request 
of Kerala Government for including 16 more Blocks of the 
coastal and other Backward tribal concentration C"Heas 
under the Revamped Public Distribution System" 

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL 
SUPPLIES, CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION (DEPARTMENT OF CONSUMER AFFAIRS 
AND PUBLIC DISTRIBUTION SYSTEM) (SHRI VENOD 
SHARMA) (a) to (c) Yes, Sir. Requests are received from 
time to time from States/UTs for Inclusion of additional 
blocks under the Revamped Public Distribution System 
(RPDS). It has been decided in prinCiple to extend RPDS 
to all blocks covered under Employment Assurance 
Scheme (EAS). 

(d) Request at Government of Kerala could not be 
agreed to as these areas were not covered under EAS. 

Unani Dispensary 

1427. SHRI M. KRISHN~SWAMY : Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to state' 

(a) whether there is persistant demand for opening 
up of a CGHS Unani dispensary at the Gale Market area. 

(b) whether the Govern:nent have taken any steps III 

reg ad to the demand: 

(c) if so, the details thereof and the time by which the 
said dispensary is likely to be opened: and 

(d) if not, the reasons therefor? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
AND MINISTER OF WATER RESOURCES (SHRI A R. 
ANTULAY) : (a) Yes, Sir. 

(b) to (d) The priOrity of the Government is to open 
CGHS dispensaries (Including Unani unIt) in CGHS 
uncovered areas. Since the CGHS beneficianes residing 
in Gole Market area are already availing of the facility 
from the nearby Una", Unit at South Avenue. there is no 
proposal to set up such a unIt at Gole Market at present. 

[Translation] 

Forest fires 

1428. SHRI LAKSHMAN SINGH: Will the Minister of 
ENVIRONMENT AND FORESTS be pleased to state : 

(a) the area of forest land in the country destroyed by 
fires during the last three years, State-wise: and 

(b) the steps taken by the Union Government to check 
the recurrence of such incidents in the future? 




